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After Fukushima incident, the French regulatory authority ASN completed 
Supplementary Safety Assessment of the French nuclear power plants including 
Evolutionary Pressurised Water Reactors (EPRs) that are planned to be installed at Jaitapur, 
and gave its report in January 2012. The report has been extensively discussed between 
NPCIL and AREVA to appropriately ensure the safety of the reactor, if installed. 

(c) In the past there have been sporadic agitations against setting up the nuclear 
power plant at Jaitapur. More than 70% of the project affected persons have accepted the 
compensation for the land acquired for the project. 

(d) No, Sir. 

Amount of funds allocated during Eleventh Plan for NE Region

3083. DR. BHALCHANDRA MUNGEKAR: Will the Minister of DEVELOPMENT 
OF NORTH EASTERN REGION be pleased to state :

(a)  the amount of funds that were allocated for the development of North-Eastern 
Region during the Eleventh Five Year Plan, the amount of funds that were actually 
utilized; 

(b)  the main heads of expenditure that together account for 75 per cent of the total 
expenditure; and 

(c)  the reasons if the funds were not fully spent? 

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH 
EASTERN REGION [GENERAL (RETD.) V. K. SINGH]: (a) During the Eleventh Five 
Year Plan (i.e. 2007-08 to 2011-12) Ministry of Development of North Eastern Region was 
allocated a sum of  ̀  7771.00 crore for development of North Eastern Region and the amount 
of funds actually utilized were ` 7424.67 crore which is 95.54% of the allocation.

(b)  Two Plan heads/schemes under the Ministry of Development of North Eastern 
Region viz, NLCPR ( Non Lapsable Central Pool of Resources ) and NEC (North Eastern 
Council) together account for more than 75 per cent of the total expenditure.

(c)  Funds could not be 100% utilized due to non receipt of viable proposals in time 
and non receipt of utilization and other necessary certificates. 

Responsibility of North-Eastern Council 

3084. PROF. MRINAL MIRI: Will the Minister of DEVELOPMENT OF NORTH 
EASTERN REGION be pleased to state :

(a)  whether the North- Eastern Council is allocated with the responsibility of, among 
other things, formulating plans and projects relating to flood control in the north-eastern 
region; 
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(b)  if so, the number of such projects that have been formulated and funded by the 
Central and State Governments; and 

(c)  whether the completed projects led to any substantial measure of mitigation of 
disasters caused by annual floods? 

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF 
NORTH EASTERN REGION [GENERAL (RETD.) V. K. SINGH] : (a) and (b)  No, Sir. 
However, as recommended under the Twelfth Five Year Plan, schemes for implementation 
of anti-erosion, flood control and river management are taken up with NEC funding in the 
North Eastern States including Sikkim. State-wise, project-wise details of the 32 projects 
sanctioned by North Eastern Council are given in Statement-I (See below). Further, the 
Government of India, through Ministry of Water Resources had implemented "Flood 
Management Programme (FMP)", a State Sector scheme under Central Plan, to provide 
Central assistance to States for taking up flood control, river management, drainage 
development, flood proofing and anti-sea erosion works in critical reaches during Eleventh 
Five Year Plan (2007-12). Under this Scheme, 195 numbers of schemes of North Eastern 
States were funded under FMP and an amount of ̀  1024.83 crore was released to the State 
Governments during Eleventh Plan period. Further, an amount of ` 55.13 crore has been 
released during the Twelfth Plan period for the ongoing works of schemes sanctioned 
during the Eleventh Plan. This Scheme (FMP) has been continued during Twelfth Five 
Year Plan (2012-17) with estimated outlay of ` 10000 crore. A total of 61 Schemes of 
North Eastern States have been included for funding under FMP during Twelfth Plan till 
date. The State- wise details of the central assistance released to the North Eastern States 
during the Eleventh Plan and schemes included for central assistance during Twelfth Plan 
under “Flood Management Programme” (EMP) is given in Statement-II (See below). In 
addition to this, Brahmaputra Board formulated the following schemes funded by the 
Central Government :

 (i)  Harang Drainage Development Scheme 

 (ii) East of Barpeta Drainage Development Scheme 

 (iii)  Barbhag Drainage Development Scheme 

 (iv) Protection of Majuli Island from Flood and Erosion 

 (v) Avulsion of Brahmaputra at Dhola-Hatighuli 

 (vi) Amjur Drainage Development Scheme 

 (vii)  Jakaichuk Ora inage Development Scheme 

 (viii) Construction of Raised Platforms 

 (ix)  Protection of Nagrijuli, Rangia Town, Mukalmua and Barbhag area from floods 
and erosion of river Puthimari.

 (x)  Anti-Erosion measures to protect Kushiabil and Durgajan village at Dimapur 
of river Dhansiri (S) in Nagaland.
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(c) Yes, Sir. Flood Management schemes do contribute in the mitigation of the 
flood damages, after their successful implementation. 

Statement-I

Anti-erosion projects taken up with NEC funding in the North Eastern States 

(` in lakh) 

Sl. No. Name of Project Works  Date of  Approved 
   Approval  Cost 

Arunachal Pradesh

 1.  Anti-Erosion work on Tara Tamak river to  27.2.2006  426.32 
 protect Gadum and its adjoining villages of 
 Arunachal Pradesh and Assam and Agricultural 
 land areas  

 2.  Anti-Erosion work at Right Bank of Sissiri river  07.03.2006  449.12 
 Silluck area to protect Ngopok and its adjoining 
 village areas, Agricultural land areas and Mebo- 
 Dola road   

 3.  Anti-Erosion Scheme on Tazangsiya and Sikhe  05.8.2009  480.00 
 river (lower Subansiri Dist.)  

 4.  Construction of Flood Protection work at  24.7.2009  496.96  
 Karsingsa on Right Bank of Dikrong river and   
 its adjoining Tributaries  

 5.  C/o Anti-Erosion and protection wall at Raks and  28.1.2010  238.00 
 Hiya village at Nyapin Circle of Kurung Kumey Dist.   

 6.  Flood protection work at Dirang township  03.2.2010  497.00 

 7.  Land protection work at Govt. Primary school  03.2.2010  400.00 
 upper Holongi Papum Pare Dist.   

 8.  C/o Anti-erosion work to protect Brokentang  22.9.2010  488.27 
 village and the adjoining areas in Tawang Dist.  

 9.  Constn. of Flood protection wall at Upper  03.1.2011  392.67 
 Dhoksoso agricultural field at Ganga village   
 under ltanagar Divn. of Papum Pare District.   

10. A/E work on Pare river at Midpu area under  01.2.2011  483.19  
 Papum Pare District.   
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Sl. No. Name of Project Works  Date of  Approved 
   Approval  Cost

11.  Anti-Erosion Work to protect Parang, Pullung,  26.12.2011  440.06 
 Tatpu, Yaya, Nguriangbung and Totpo village at 
 Papum Pare District   

12. Anti-Erosion Work on Right and Left Bank of  26.11.2012  495.00 
 Kolma river at Nirjuli to protect Kolmajuli    
 village in Arunachal Pradesh   

13.  Anti-Erosion Work at Mahadevpur Circle,  25.03.2013  489.45 
 Arunachal Pradesh    

14. Anti-Erosion Work on Siang river to protect  28.02.2014  400.00 
 Loki Partung agricultural land and nearby    
 villages at Pashighat, East Siang District, 
 Arunachal Pradesh

15. Flood Control Works at Namsai in Arunachal 28.02.2014  494.40  
 Pradesh.

Assam 

 1. Controlling of Jiadhal river in Dhemaji district in  27.2.2006 1493.57 
 Assam, Phase-I

 2.  Protection of Raimona village and its adjoining  01.2.2011  374.00 
 area from the erosion of river Janali Kokrajhar    
 Dist. Assam   

 3.  Anti-Erosion Measures to protect Ranipur and its  23.03.2012  343.39 
 adjoining area from the erosion of river Pekua   

 4.  Anti-Erosion Measures at Different reaches on  04.06.2014 227.94 
 Both Bank of river Pomra 

Manipur

 1.  A/E and flood control scheme on Thoubal river  18.12.2009 250.00  
 ph.VI.

 2.  A/E scheme of Koite stream/U/s of Tiddim road  01.02.2011  204.00 
 crossing Churachandpur Dist.
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Sl. No. Name of Project Works  Date of  Approved 
   Approval  Cost

 3.  Development of Naga Nallah Drainage System  23.12.2011  417.72 
 in Manipur 

 4.  Waisel Drainage Scheme, Imphal West, Manipur  26.11.2012  487.50 

 5.  A/E Scheme on Sippi river Saitu-Gamphazol   472.00 
 Sub-Division, Senapati District, Manipur

 6.  A/E Scheme Langdandkong Stream at Ukhrul,   495.00 
 Langdang and Siroy of Ukhrul District, Manipur

Mizoram

 1.  Constn. of Check Dam/retaining wall and  1.2.2011 258.00 
 drainage network to prevent major landslide at 
 the cemetery in DawrpuiVengthar in Aizawl

Nagaland

 1.  Anti -Erosion works on Chathe river for  23.12.2011  495.00 
 protection of Christian Institute of Health 
 Sciences and Research (CIHSR) complex at 4th 
 Mile, Dimapur   

Sikkim

 1.  Storm Water Drainage System for Gangtok,  31.8.2004  468.23 
 Sikkim   

 2.  River training works along Rani Khola below  16.10.2009  205.78 
 Adampool Rumtek   

 3.  River training works along SipchuJhora and  18.12.2009 481.26 
 River Teesta at SinotarTemi constituency Phase-I

 4.  Construction of Storm water disposal for  29.12.2009  498.00 
 Jorethang Bazar

 5.  Jhora Training and Anti-Erosion Work outside  28.02.2012 367.75 
 the defined boundary of Namchi, South Sikkim

 GraNd ToTal   14209.58 
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Statement-II

State-wise funds released under “Flood Management Programme” 
during Eleventh and Twelfth Plans (up to 31.03.2014) 

(` in crore) 

Sl. No.  State  No. of Funds          Funds Released During XII Plan Total

    Schemes Released
 2012-13 2013-14 Total 

Funds 
   during XI Plan   (XII Plan) 

Released

1. Arunachal  21  78.77   16.83  16.83  95.60 
 Pradesh

2. Assam  100  744.90  2.51   2.51  747.41 

3. Manipur  22  65.03  0.95  16.96  17.91  82.94 

4. Mizoram  2  3.40    0.00  3.40 

5. Nagaland  11 28.96  15.45   15.45  44.41 

6. Sikkim  28  82.86   2.43  2.43  85.29 

7. Tripura  11  20.91    0.00  20.91 

8. Meghalaya  0  0  0  0  0  0 

 ToTal  195  1024.83  18.91  36.22  55.13  1079.36 

State-wise details of schemes considered by Inter-Ministerial Committee (IMC) 
of Ministry of Water Resources (MOWR) for Central Assistance under "Flood 

Management Programme" during Twelfth Plan till 30.06.2014

Sl. No.  State  No. of scheme  Cost 
   (` in crore) 

  1. Assam  41  1386.972 

  2.  Nagaland  3  37.3824 

  3.  Sikkim  17  261.397 

 ToTal  61  1685.7514 
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